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Dr. Ram Snbhag Singh: May I know 
the specific purpose for which these 
scholarships have been instituted?
^^hri K. D. Malaviya: The schoktf- 

ships are meant for the* study of 
Persian, Arabic, Pali and Sanskrit to 
enable members of particular com  ̂
muQlties to understand the cultural 
and*Hanguage problems of other com­
munities.

’‘Dr. Ram Subhag Singh: May I know 
whether these scholarships iqre open 
to any Indian students? * ;

Shri K. D. Malaviya: Yes; but there 
is a cross check. Pali and Sanskrit 
scholarships are not open to Hindus. 
Arabic and Persian scholarships are 
not open to Muslims.

Shri^ivamurthl Swami: May I know 
whether the Osmania University has 
been taken over by the Central Gov­
ernment antf, if so, whether the peo­
ple have given their consent to that?

Shri K. D. Malaviya: This has abso­
lutely no relation to the question, Sir.

Kumari Annie Mascarene: May I
know whether any scholarship is 
given to the study of Malayiilam, 
Tamil and Telugu?

Mf. Speaker: Order, order.
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[Pandit C. N. Malaviya: Will the
hon. Minister please state the reason 
tor not including the Prakrit langu­
age?]

: qr?5t
^  ̂  ^  t  I

[Shri K. D. Malaviya: I did mention 
the Pali language.]

Shri Nambiar: May I know whether 
any such institute will be started in 
the Universities of Madras and Anna- 
malai?

Shri K. D. Malaviya: That is a sug­
gestion; I cannot say anything.

Shri Raghnramaiah: May I know 
whether there is any proposal to grant 
scholarships for the study of Hindi 
in the South Indian universities of 
Andhra, Madras and Travancore?

Mr. Speaker: I think they have not
- understood the main purpose of the

reply to the first part of the question 
namely the objects for which scholar­
ship is given. Next question.

A gricultural Lands

Shri K. C. Sodhia: (a) WiU
the Minister of Defmce be pleased lo 
^ t e  whether Government have re­
cently revised their policy regarding 
the tenure of leases olv agricultural 
lands within the cantonments of India?

(b) If so, why?
(c) Were the holders of such lands 

given due notice?
(d) Did Government receive any

representations against the changes 
and if so, how many and with what 
result? ^

The Minister of Defence (Shri 
Gopalaswami): (a) No.
• (b) to (d). Do not arise.

Schemes under Point Four 
Programme

•7131 Shrimatl Rena Chakravartty:
(a) Will the Minister of Finance be 
pleased to state what are the schemes 
already begun imder Point Four Pro­
gramme?

(b ) . How many American personnel 
are already working under this 
scheme?

(c) What categories of American 
techmcians have been appointed?

The Minister of Finance (Shri C. D. 
Deshmukh): (a) Under the Point Four 
Programme, initially, the services of 
experts ' and trainee facilities from 
the U.S.A. were being obtained for 
assistance in 'the implementation of 
developmental schemes which were in 
operation. Recently, the scope of the 
programme has been expanded and 
certain new schemes are being started 
on the basis of the economic assistance 
offered under the programme. Eight 
operational agreements have been 
signed in this connection up till now 
and copies thereof have been placed 
on the Table of the House. XCopics 
placed in the Library, See No. IV.S(a)
(6)-l to 7]

fb) There are 37 American Experts 
in India, at present, assisting in the 
various developmental schemes of the 
Central and the State Gk)vemments.

(c) A statement is placed on the 
Table of the House. [Sec Appendix,
IV, Annexure No. 11]

Siuimati Reno Chakravartty: May I
know whether there is any method 
adopted by the Government to
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guarantee that if Indian personnel be 
available with the necessary qualifi­
cations, foreign experts are not 
brought in?

Shri C. D. Deshmukh: Yes; thstt is 
carefully gone into before a request 
for foreign experts is made.

Shrimati Renu Chakravartty: May I
know whether the post of the Head of 
the Lady Hardinge Medical College 
was advertised before an American 
was brought in?

Shri C. D. Deshmukh: I should like 
to have notice of the question.

Shri Damodara Menon: Is it obli­
gatory for the Government of India to 
utilise the sei^ces of American ex­
perts under the Point Four Program­
me?

Shri C. D. Deshmukh: No, Sir.
Shri Nambiar: What action has been 

taken on the representation made by 
Indian technicians with regard to their 
appointment over the head of Ameri­
can technicians here?

Shri C. D. Deshmukh: There can be 
no representation against appointment 
over the heads of American techni­
cians, if that is the question.

Shri B. R. Bhagat: May I know
whether steps are taken to place 
Indian experts also in places where 
the Americans are now working, so 
that they may replace the Americans 
in course of time?

Shri C. D. Deshmukh: I think that 
would follow. Some of them are for 
training. As soon as capable Indians 
are available...

Mr. Speaker: This has been stated 
on the floor of the House a number of 
times.

Shrimati Renu Chakravaitty: May I
know whether there is any method of 
advertising for these posts before 
foreign experts are brought in?

Shri C. D. Deshmukh: No; that is 
not resorted to.

Shri K. K. Basu: Msgr I know whe­
ther thfe American Technicians are 
brought in for a period? .

Shri C. D. Yes; usually
the term is flxfed. It varies teith 
individual cases.

tuiMoR. Mr.

Shn a  Mukerjee: Would you 
please dirett that the answer to Mr. 
Gopalans question be given, Sir?

Spe^en That would come at 
^  Even if he has given autho- 

P '̂^ '̂tice.is all the other 
questions will be answered first and...

Shri H. N. Mukeijee: You, Sir, have 
been given the authority under the 
rules, to direct that an answer be 
given.

Mr. Speaker: That would come in 
the end, which we do not expect 
generally to reach. Next question.

P r im a r y  S chools

♦715. Shri L J. Singh: (a) Will the 
^nister of Education be pleased to- 
state bow many town primary schools 
have been taken over and how many 

frants-in-ald by thf Government 
§ ? ?  tile accKsion of the Manipur 
State to the Union of India?

(b) What is the amount aUocated 
^eMampur for Educational Develop-

Secretary to the 
Minister of Education and Natural 
B ^urces and Scientific Research

Ca) 41 lower prmary sthools were taken over and 
163 such schools were given grants- 
m-aid smce integration.
•D lakhs for new items and
Rs. 50,000 for the building of tlJe 
Government CoUege, Imphal.

Shri L. J. Singh: May I know how 
many schools have been taken over 
in the tribal areas and how many 
taken over in rural areas, how many 
were given grants-in-aid in rural areas 
and how many in tribal areas?

• S M  K. D. Malaviya: I have not got 
such figures for rural and urban areas 
here.

Shri L. J. Singh: In view of the grow­
ing discontent among the people in 
the matter of extending grants-in-aid, 
will the Government be pleased to 
state what the criteria are under 
which these schools are taken over or 
given grants-in-aid?

Shri K. D. Malavfya: They were
taken over because of the inability of 
the local authorities to run the msti- 
tutions, flnancially.

S ocial  TsNsicma
•716. Sfcrimaa JayaSM: (a) Win

the li^nl&ter ;of Bdvcatton be pleased 
to 9tat« who ai^ the Members of the




